(c) whether the drinking water situation in the country particularly in rural areas are at an
alarming point; and

(d) If so, the efforts made by Government to effectively implement the revised guidelines
for NRDWP also to ensure availability of safe drinking water in rural areas?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (MS. AGATHA
SANGMA): (a) and (b) Yes, Sir. A meeting of State Secretaries in charge of rural water supply
was held on 1st July 2009 to review the implementation of revised guidelines of the MNational Rural
Drinking Water Programme (NRDWP ). The issues discussed, infer-alia, were the status of re-
alignment of existing data and filling of the gaps, setting targets for the current vear,
preparedness of each State to meet drinking water situation in the ongoing dry months, setting
up the institutions required for implementation of the guidelines, etc. The participating States

presented their status on the agenda points.

(c) and (d) The status of drinking water in rural areas in the dry months and preparedness
of affected States was also discussed in the meeting on ‘st July 2009. All States had been asked
to review the drinking water scenario in their States and also draw contingency plan to tackle the
problem. The States that identified problems in the dry season were Haryana, Chhattisgarh,
Gujarat, Rajasthan, Andhra Pradesh, Punjab, Uttar Pradesh, Uttarakhand and Maharashtra. The
States have been tackling the shortages by supplying drinking water through tankers, trains,
mules, etc. wherever required. Pending the passing of the Union Budget 2009-10, adhoc release
has been made in April 2009 to these States under NRDWP, for implementing the Guidelines and
ensuring availability of drinking water in rural areas.

Ombudsman for NREGA

1927. DR.JANARDHAN WAGHMARE:
SHRI N.K. SINGH:

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether Government has decided to set up an ombudsman to redress grievances
relating to National Rural Employment Guarantee Act (NF{EGA);

(b) if so, the details thereof;
(c¢) whether the modalities to set up ombudsman for NREGA have been worked out; and

(d) if so, to what extent the various grievances arising out of NREGA are likely to be

resolved?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) to (d) Yes, Sir. The issue is under consideration.

Bungling of NREGS cards
1928. SHRI BALBIR PUNJ : Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether it is a fact that National Rural Employment Guarantee Scheme (NREGS)

cards were found in debris of a political leader’s house in Khajuri in West Bengal;
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(b) if so, what steps Government is planning to undertake to stop this Panchayat level

corruption; and

(c) the details of performance of Government with special mention to West Bengal and

Orissa in last three years regarding the implementation of NREGS, block-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) Mo, Sir. As reported by the State Government of West Bengal, there is nothing on
record to show that any NREGS job cards were found among the debris of the houses of the

political leaders in Khajuri in Yest Bengal.
(b) Does not arise.

(c) The Ministry receives on-line district-wise Monthly Progress Reports from the States
on performance of NREGS. Performance of NREGS in West Bengal and Orissa is given in the

enclosed Statement -l and Il respectively.
Statement-/

District-wise Monthly Progress Report on performance of NBEGS in West Bengal

Districts of FY 2006-07 FY 200/-08 FY 2008-09
VWest Bengal
Employ- Person- Total Employ- Person- Total Employ- Person- Total
ment days Expen- ment days Expen- ment days Expen-

providedGenerated diture provided Generated diture providedGeneratedditure
(in lakhs) (in lakhs) (in lakhs)

1 2 3 4 5 6 7 8 9 10

24 Parganas 250027 28.37 2393.54 252537 47.05  4170.51 128414 24,20 2045.58
South

Bankura 219030  53.00 4864.8/ 235380  06.83 10009.42 204181 5/7.990 8065.40
Birbhum A676/6 100./9 88/9.85 377950 115.38 110/5.89 185743 /0.14 8545.19

Dinajpur 175869 27.7 2191.91 86839 18.52 1693.55 /0156 17.31 1648.00
D akshin

Dinajpur Uttar 328449 32,11 3226.20 131164  25.06 2523.60 5/116  13.71 1656.81
Jalpaiguri 358791  38.49 3364.66 277000 80.38 8202.45 2215/8 56.28 /1/7.40
Maldah 174019 23.16  2106.74 148821  23.74 6294.42 096206  16.04 2345.71
Murshidabad 369777  58.03 503/./2 330016  51.70 5465.53 18412/ 38.39 5160.38

Paschim 462855  36.85 3506.30 313673  76.10 84/4.15 319753 86.69 10600.70
Medinipur
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1 2 3 4 5 6 7 8 Q 10
Purulia 267364 41.49 3890.84 16/554 49.63 4918.80 123571  37.79  4287.48
24 Parganas NA NA NA 113648 35.01 359/7.34 163353 68.99 6316.22
North
Burdwan NA NA NA 351251 99.09 10011.98 412065 138.13 14812.30
Coochbehar NA MNA NA 265304 60.33 5750.72 228955  34.84 6019.69
Darjeeling NA NA NA 50151 14.7¢ 1505.28 68138 B.87 1062.39
Hooghly NA MNA NA  20900/6 51.85 5200.0/7 148856  20.57  335/.28
Nadia NA NA NA 324149 76.76 6294.42 116426  35.04  3499.00
Purba Medinipur NA NA NA 198913 45.65 5147.40 261424  42.39  5087.96
Howrah NA NA NA NA NA NA 35702 3.16 550.94
TotAL 3083757 440,08 462,63 3843335 968.77 100434.62 305854 /86.60/51 ©4038.43

Statement-I]
District-wise Monthly Progress Report on performance of NBEGS in Orissa
Districts of FY2006-0/ Fv200/-08 Fy'2008-00
Orissa
Employ-  Person- Total  Bmploy- Person- Total  Bmploy- Person-  Total
ment days Expen- ment days Expen- ment days  Expen-
proided Generated diure  prowded Genarated diure  provided Generated  diure
(inlekhs) (nlakhs) (inkkhs)

1 2 3 4 5 o} 7 8 Q 10
Bolangr 80002 0B D% 44798 1M62 04235 44202 1B 24642
Boudh 33723 15 038.63 16599 5.4 80.06  W2/8 500 946.38
Deogarh 32673 21.36 °HH /12 055 12P48 1OR  3.60466 836.94
Dhenkand 65623 2631 26063 2745 Q.82 BOBGHE8 246 726 TR12
Gajapati 63011 275 283246 47640 17.66  200./6 43760 16,1423 2211.04
Ganjam 140832 4804 483055 4/805 7079 63122  ®BOMA] 9L/8  740.35
Jharsuguda 34200 24.41 100485 25600 13.6 VR 1830 49263 NbH2Y
Kaahandi 1261/ 61.76 /25 500 18.4 33004 44271 N5 2420./72
Kandhama 69762 49 43 7/113 2650 3015 HAHS BoHA68 21957
Kenduhar 71994 4227 30578 30464 132 106048 36984 896274 2344.24
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1 2 3 4 5 6 7 8 Q 10

Koraput 8b13 8660 830233 506 024 273255 60188 17.88 3028.46
Malkangr 38833 B2 304431 36588 2361 32886 28380 7.2 1034.1/
Mayurbhanj 20251 1205 1082254 83608 3130 581866 16364 H0.81B4 832759
Nebarangepur /9118 4085 44005  381/8 1227  1/41.9 4227 n.z2 2006.25
MNugpada HR6 3155 26/483 3608 1BL2 217686 3216 20 2333.43
Rayagada /0423 M50 372728 521 W3/ 284773 5833 2764339 3/60.23
Sambalpur /0046 383/ 33014 W2 62 2B/AR 25/17 721023 106899
Sonepur 31125 2641 /012 X134 1B.21 233136 2433  8.03K56  T/61.12

Sundargarh 5463/ BB 326/.01 561 18 X010 46043 10.U4 2182.30

Angul NA NA NA 235 548  1KS.5/ 2526 6.4/ 1234.96
Baeshwar NA NA NA 282717 0B 00064 44003 1n.58 1740.84
Bargarh NA NA INA 062 10.79 20145 2733/ 5.01397 11306/
Bhadrak NA NA INA 36381 /.64 Mn2.92 3/583 1296 181/ 66
Japur NA NA NA 203 5.2 12385/ oX/ n.o/ 215.7
Cuttack NA INA INA NA MNA NA Wl  3.1/8466 403.067
Jagatsinghpur NA NA INA NA NA NA 13110 12014 106.38/
Kendrgpara NA INA NA NA NA INA 3695 0.44381 83.29
Khordha NA NA NA NA NA INA 4820 0.61 88.91
MNayagarh NA INA NA NA NA INA 4321 0.66826  100.284
Puri NA NA NA NA NA NA 3008 0.32 34.0
ToTAL B4R /0034 /3346.62 1096/M 400.23 5/990.91 TBAX 403.7/461 59933.808

Implementation of NREGS in Punjab

1929. SHRI NARESH GUJRAL : Will the Minister of RURAL DEVELOPMENT be pleased to

state:

(a) the total budgetary allocation for the States under National Rural Employment

Guarantee Scheme (NREGS) in the last three years; and

(b) hows many people were given employment in Punjab in the last three years under this

scheme and what was the total expense incurred, Year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) The Central Government released Rs. 8640.85 crore during the year 2006-07, Rs.
12,610.39 crore during 200/-08 and Rs. 30,000.00 crore during 2008-09 for implementation of
NREGA in the States.
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